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The Deputy Minister of Natural 
^Resources and Scientific Research 
<Slirt K. D. Malaviya): (a) and (b). 
Yes, Sir. The National Physical 
Laboratory has built up a quartz 
clock and experimental work is being 
done on linking this clock with 
selected frequencies in the molecular 
resonance spectrum of ammonia gas 
in the micro-wave region.
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Shri Jethalal Jostal: May I know
whether there will be any difference 
in it5 working during peace time and 
during war time?

Shrl K. D. Malaviya: I have no in­
form ation on this.

Diwan Ra^havendra Rao: May I
know if research in the manufacture 
of these things is conducted by the 
scientists on their own initiative, or

at the instance of Government, o r ' at 
the instance of btisiness men if it is 
a commercial commodity? ‘

Shri K. D. Malaviya: All of these
aire possibilities. I do not know speci­
fically if some one else outside the 
National Physiral Laboratory initiated 
it, but most p r o b a b l y  llu‘ National 
Physical Laboratory initiatGd it.

Shri Gidwanl: May I request that 
questions 4 2 4  a n d  4 3 8  m a y  b e  taken 
up together?

Shri K. D. Malaviya: Sir, I have no 
objection.

Mr. Speaker: Yes, they may be 
taken together.

O il  P r o s p b c t in o  i n  I n d ia

*424. Shri Gidwanl; Will the Minis­
ter of Natoral Resources and SclenH- 
flc Research be pleased to state:

(a) whether it is a fact that a large 
number of foreign companies had ap­
plied for oil prospecting In IncHa;

(b) if so, which are those coin- 
panies;

(c) whether their applications have 
been disposed of; and

(d) If so, what is the decision?

The Deputy Minister of Natural 
Resources and Scientific Research 
(Shri K. D. Malaviya): (a) and (b). 
Only three foreign companies have 
applied for oil prospecting in India. 
These are (i) the Standard Vacuum 
Oil Company, (ii) the American Over­
seas Petroleum Ltd. and (iii) the 
Assam Oil Co.

(c) and (d). Some applications 
have been disposed of and some con­
cessions {^ranted, while other appli­
cations are awaiting decision.

On Prospicting I iv u'irN
•438. Shri Gidwanl: Will the Minis­

ter of Natural Resources and Scienti­
fic Research be pleased to st^ite:

(a) whether it is a fact that Gov­
ernment propose to set up an Oil 
Prospecting Division; and

(b) if 80, what ^11 be its functions?
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The Deputy Minister of Natural 
BoBOurees and Scientific Research 
(Sfari K. D. Malayiya): (a) and (b). 
A scheme for the setting up of an Oil 
Prospecting Division has been drawn 
up and is receiving Government's 
urgent consideration. Details cannot 
be disclosed at present.

Sihri Gidwani: What is the quantity 
and value of oil imported into this 
country every year?

Shri K. D. Malaviya: Thnt question 
may be put to the Production Minis­
ter.

Shri Gidwani: I read in the press 
that Rs. 22 crores worth of oU was 
imported........

Mr. Speaker: He may put the ques­
tion to the Minister of Production, 
not to him.

Shri Gidwani: May I know whether 
any Inditan companies have applied 
for licences for prospecting oil, and, 
if not, whether any efforts have been 
made to induce them to do so?

Shri K. D* Malaviya: So far as I
know, there is no Indian oil pros­
pecting company. •

Shri Gidwani: Would it not then
be better that the work should be 
done on behalf of Government than 
to allot this to’ foreign companies?

Mr. fib^eaker: He is making a sug­
gestion.

Shri Meghnad Saha: May I know 
i t  9n j attempt has hben made to 
include Indian personnel in these oil 
prospecting concerns?

Sliri K. D. Halavlya: Yes, Sir.
Under the agreement they have to 
train our people also for prospecting, 
and a number of people are included.

Shri Baneal; What are the ^ rm s
and conditions under which these 
rights to explore are granted to 
foreign companies?

Shri K. D. MaUviya: There are
different terms and agreements. In 
regard to one of them, namely the 
Standard Vacuum Oil Company, tlie

terms of agreement have been drawa. 
up. It is a long agreement and I zitt 
afraid I cannot read it Just now be^» 
fore the House. I require notice.
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The Deputy Minister of Home 

Affairs (Shri Datar): (a) Yes.
(b) Seven.
(c) Although I.A.S. Cadre posts are 

normally to-be held by Cadre officers, 
the Cadre Rules permit State Service 
or other officers to hold the Cadre 
posts in the event of suitable Cadre 
oflicers not being available. A refec-^ 
ence to the Union Public Servios 
Commission is prescribed in c a^ s  
where the period of such officiation 
exceeds or Is likely to exceed siaC 
months. The Government of Vindhya 
Pradesh have been asked to refer the 
cases of the officers in question to 
the Union Public Service Conrniission 
for advice.
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Shri Datar: Rules have been laid
down according to which certain per­
sons are to be taken from the pro­
vincial services by what is known ae




